\ 210l TEM NO. 24 COURT NO. 5 SECTION |11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).22889/2010

(From the judgenent and order dated 27/04/2010 in CMAP No.
13518/ 2001 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

NAGAR PALI KA PARI SHAD Petitioner(s)
VERSUS
M S CHHOTE LAL & ORS. Respondent (s)

(Wth appln(s) for exenption fromfiling OT. and prayer for
interimrelief)

Dat e: 25/08/2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE D. K. JAIN
HON BLE MR, JUSTI CE H. L. DATTU

For Petitioner(s)
Pandit Paramanand Katara, Sr. Adv.
M. Shankar D vate, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Application for exenption fromfiling OT. is allowed.

| ssue notice

(VI NOD LAKHI NA) ( KUSUM GULATI)
Court Master Court Master



